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In the Central Administrative Tribunal

A Bangalore Bench
Bangalore
Cen \gu DY Application No.... D o~ >
ORDER SHEET (contd)
Date Office Notes Orders of Tribunal

PKS[VC]/VR[#A]
July 12th, 1993

ORDER

Tne direction of this Tribunal
was to dispose off the represeatation
.qmade by the Tribunal. That direction
has since been cowplied witn and that
is according to both sides. In the
circunstances we see no cause to haul
gQp the respondeats for contewpt of

court action. On this note we disaiss

thnis CP finally.
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